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BEFORE THE NATIONAL GREEN TRIBUNAI.
SOUTHERN ZONE, CHENNAI

ORIGINAI. APPLICATION NO 68 0F 2024_

Between:-

KothaRanbabu&Ors.

The State of Telengana&Ors

VS

REpORT OF THE IRRIGATION DEPARTRENT  - e4~

...Applicant

...Respondent
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PETITION RECEIVED FROM KOTHA RAMBABU AND OTHERS, REGARDING__  _____''''.' ~''.",A |Jr T  A |Tn nd

ON A LETTER

"ENCROACERENT OF DOENAKAL  BANDHAM CHERUVU STREAM LAIND OF
JrJ}||iLjLvi`  jR+i-A:.IL T I;i.+  --`` ,-,------ __  __ _.___

DOENAKAL BANDHAM AYAKATTU".

I,P.SudharshanRao,Occ:GovemmentService,presentlyworkingasExecutiveEngineer,

Irrigation  and  CAD  Department,  higation  Division  No.09,  Maripeda,  Mchabubabad

District do hereby solemnly affim and sincerely state on oath follows:-

The Hon'ble National Green Tribul OVGT), New Dehi as registered Original Application

No. 761  of 2023 based on a letter petition received from M. KothaRanbabu& others, RIo

Domakal,   Mahabubabad   District  regarding   eneroachment   of  Cheruvusikham   land   of

DomakalBandhamAyakattu.   The  complainant  and   other  farmers  in  his   letter  petition

addressed to the Hon'ble NGT stated  1.1950 acres of land located in cheruvushi]cham were

occupied by  venkataRamana and others and are building a compound wall around the place

thereby the flood water coming from the upper pond alugu is flooding their lands causing

damage to the crops  fields and   requested to protect the  farmers  land from  flooding and

remove illegal constructions.

In compliance to the Hon'ble NGT order dated 22.01.2024 in O.A.No.761  of 2023,

I .P.Sudharsan Rao,  Executive Engineer q3E), Division No. 9, Maripeda, MchabubabadDist,

I & CAD Department  inspected along with Sri BhadruDy Executive Engineer, Sub Division

No.01, Domckal   verified  the fanral position and take appropriate remedial action   to the

Hon'ble NGT, Chermai.

At the time of inspection,  Sri KothaRanbabu applicant / petitioner was contacted and

accompanied  during  the  inspection.  The  other  famers  were  also  present.  The  following

observations are made by me:

1    Bhandhancheruun   lake    is   located    at   Domakal   (coordinates    N-17°26'|9.4",

8o008'29.4")issurroundedbyEast:Agricultunlland,West:Agriculturalland,North:
n---1-_1 ,_,,_____ _1,      -       -_        -       -       -OpenlandfollowedbyRoad,South:Agricultuulland.

-_ -'' . -, :  : -J-,_uH I
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2     The   complainant   Sri   KOLlmR8n`bobu   inrormcd   Llmt,   compoiind   wflll   construction

taken place in buffer zoi`c ai`d the nntiim| .stri`nm whicl|  nows flloiig the road is closed,

due  to  this.  the  strcnm  is  tnkiilg  {Ii`Jcrsion  ill  niiolhcr  wny  flntl   rmfllly   leading  to

submengcncc of thcirmgric`ilt`iml  ncl{I.i.

3     The surplus  \`rntcr rrm` Oomcllcr`ivLi n|id I.{ii|i w(ilcr other cti(clicmcn( qrca flows into

the Bhandli.imcl`cniv`i lnkc.

4     Tl`e  totfll  extciit  of the  toi`k  is  50  ^crcs.  ^s  iici.  the  irrig.ition  dcparlmcnl  records

actual +\}iakntl`i is 35 +\crcs and I)i`csclilly red(Iced to  10 ^crcs.

5     The Lake is liifurcatcd into t\\Jo I)ni.ls oiic roi. irl.igtilion {ilid flnollicr is u.qcd as summer

storage tank  for drinking \\intci..  I-Ic  iiiromicd  (ha(  Llic  inlcL  Lo  Llic  lake  was  disturbed

due wliicli "`in umter is flouriilg tliro`igh the flgricultuml  l{1nds.

6     Presentl}J, the inlet drain to tile tank was I.eslored by diverting lhc nala.

7    The outlet \`ieir ``us closed during the summer storage tank.during the inspection, no

`rater `vas observed in the inigation tank.Thepatta land existing at Sy.No.300, belongs

to NunnaRanana adjacent to the tank.  The compound wall  was constructed  around

the site.  As per the revenue records, part of it is falling in Buffer zone of the tank.

8    The MRO infomed that they will verify the records and take necessary action  for

issuing notices and removal of encroachments.

9    It is humbly  submitted  that,  as  per the  Hon'ble National  Green  Tribunal  (SZ),

Chermal passed in orders Dt:19.04.2024 to the Respondent to file an independent

report from  Irrigation Department on the  encroachment  andillegal  constructions

inbuffer  zone  of BandhamKunta  (Summer  Storage  Tank)  located  in  Domakal

Mandal of Mchabubabad District in Survey Nos. 292&300/A/ I .

10  It is humbly submitted that, BhandhanKunta (Summer Storage Tank) is a Notified

Tanks   located   in   Domckalunder   the   jurisdiction   of   ln.igation   and   CAD

Department with its lake ID: 9101220030]301, the storage capacity of the tank is

5 Mcft.

|1  It   is   humbly   submitted   that,   the   BandhamKunta   (Summer   Stornge   Tank)is

monitoring   by   thelrrigation   and   CAD   Dept-.,   ongl.ound   as   per   the   Govt.of

Telangana, I&CAD Department.

-x#qEL#9ne.I
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12  It is humbly submitted that, as per the instructions of the National Green Tribunal,

The higation Department authorities and Mandal Revenue Authorities surveyed

the BandhamKunta on 24-06-2024 and fixed the parameters of the tank along With

Irrigation   and   CAD   and  Revenue   departments.(The   FTL   Map   is   herewith

enclosed).

13  It is humbly submitted that,fomed a Joint Committee with Smt. L. Alivelu, RI)O,

Mahabubabad, Representative of the District Collector, Mahabubabad District, Sri.

P.Sudarshan   Rao,   Executive   Engineer   a3E),   Division   No.    9,   Maripeda,

Mahabubabaddistrict, I & CAD Department, Representative of Principal Secretary,

Water Resource Department,  Government of Telangana,  Sri D.Narender,  Senior

Environmental Engineer, Zonal Office, Hyderabad -Representative of the TSPCB,

Hyderabad.    During    the    inspection    of   joint    committee    contacted    tothe

Applicant/Petitioner Sri KothaRambabu and other farmers,The Sri NunnaRamana

and  NurmaBharathi  hadconstructed  a  compound  wall  across  natural  stream  of

upper lake without any prior permission  from the Domakal  Municipality  or any

other department.  The  upper  lake  surplus  water which  flows  along the  natural

stream, due to construction of compound wall the natural stream is diverted. The

constructed compound wall is in buffer zone.

14  Further, it is to submit that based on the Hon'ble National Green Tribunal (SZ),

Chermai   Orders,  Dt:19.04.2024,   TheAsst.Executive  Engineer,   Irrigation  sub-

Division No.01,Domakal of division No.09Maripedaalong with Mandal Revenue

Surveyor conducted a survey in Survey Numbers 292&300/A/1. The FTL survey

carried out with Mandal revenue Surveyor photos and the Sketchmap is here with

enclosed.

For the  aforementioned  reasons,  it  is  therefore  prayed  before  this  Hon'b|e

Tribunal, may be pleased to dismiss the present original Application matter and pass

such other order or orders as this Hon'ble Tribunal may deem fit in the interest of

Justice.

Date:
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I, P.SudarshanRao,Occ: Government Service, presently working as Executive Engineer,

Irrigation  and  CAD  Department,  Irrigation  Division  No.9,  Maripeda,  nahabubabad,

Respondentherein  do  hereby  verify  and  declare  that the  contents  stated  in the  above

affldavit are true and correct to the best of my knowledge and belief.

-veChREqu5ife.
i\          .-`+
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Dornakal Bandham AvakaffiL

Introduction:

The Hon'ble National Green Tribunal OVGT), New Delhih as registered Original Application

No. 76]  of 2023 based on a letter petition received from M. Kotha Rambabu & others. R/o

Domakal,  Mahabubabad  District  regarding  encroachment  of  Cherun  Sikham  land  of

Domckal  Bandhan  Ayckattu.  The  complainant  and  other  farmers  in  his  letter  petition

addressed to the Hon'ble NGT stated 1.1950 acres of land located in cheruve shikham were

occupied by  venkata Ramapa and others and are building a compound wall around the place

thereby the flood water coming from the upper pond alugu is flooding their lands causing

damage to the  crops fields  and   requested to protect the famers  land  from  flooding  and

remove illegal constructions.

The Hon'ble NGT, New Delhi vide Order dated 22.01.2024 constituted a Joint Committee

comprising  of representatives  of the  1)  Principal  Secretary,  Water Resource  Department,

Government  of Te]angana,  2)  District  Collector,  Mahabubabed  and    3)  Tetangana  State

Pollution Control Board ~ Nodal agency and directed the Joint Committee to undertake visit

to the site, look into the grievances of the applicant, associate the applicant, verify the factual

position and take appropriate remedial action. The Hon'ble NGT directed to submit factual
and  action  taken  report  within  2  months  before  the  Hon'ble  NGT,  SZ,  Chemai.  The

Te]angana State Po]"on Control Board will be the Nodal agency.

Constitution of the Joint Committee:

h compliance to the Hon'ble NOT order dated 22.01.2024 in O.A.No.76l of 2023, the Joint

Committeewasconstitutedcomprisingthefouowingofficers:

a.   Sin  L.  Alive]u,  RDO,  Mahabubabad,  Representative  of  the  District  Collector,

Mchabubabad Distict

b.   Sri.   P.Sudarshan   Rao,   Executive   Engineer   azE),   Division   No.   9,   Maripeda.

Mahabubaba¢ I & CAD Daparmerty Representative of Principal  Secretay,  Water

Resource Deparfroent Goverment of Telangana



duewhichrainwaferisflowingthroughtheagriculturallands.

>Presently,theinletdraintothetankwasrestoreddydivertingthenala.

C.    Sri    D.Narender,   Senior   Environmental    Engineer,   Zonal    Office,   Hyderabad   -

Representative of the TSPCB, Hyderabad.

Terms of reference (TOR) to tl]e Joint Committee:

The Joint Committee to undertake visit to the site, look into the grievances of the applicant,

associate the appljcanl, verify the factual posjtjon and take appropriate remedial action and to

submit the factual and action taken report within 2 months from the date of Judgment to the

I-Jon'ble NOT. Chennai.

Tlic Jo;nt Commjttce Meeting and lns|)ection:

The Joint  Committee  in  its preliminary  meedng held  at  Sub  Division  office,  Irrigation  &

CAD dept., Domakal, Mahabubabad District on 05.07.2024  at 11.30 A.M discussed about the

Hon`ble Natjonal Green Tribunal, Principal Bench, New Delhi order dated 22.01.2024

The Joint Committee along with Sri J,Bhadru,  DEB, I&CAD, Smt.K. Krishnaveni, MRO,  &

Environmental  Engineer, TGPCB, Regional  Office,  Warangal have inspected the Domakal

Bandham Cheruvu and surrounding areas on 05.07.2024.

At  the  time  of  inspection,  Sri  Kotha  Rambabu  applicant/petitioner  was  contacted  and

accompanied   during   the   visit.   The   other   farmers   were   also   present.   The   followhg

observations are made by the Joint Committee:

>   The  complainant  Sri  Kotha  Rambabu  informed  that  compound  wall  construction

takenplaceinbufferzoneandtherraturalstreanwhichflowsalongtheroadisclosed,

due  to  this,  the  stream  is  taking  diversion  in  another  way  and  finally  leading  to

submergency of their agricultural fields.

>   Bhandham   cheruvu   lake   is   located   at   Domckal   (coordinates   N-17°26'19.4",

80°08'29.4")issurroundedbyEast:Agriculturalland,West:Agriculturalland,North:

Open land followed by Road, South: Agricultunl land.

>   The EE, IacAD infomed that the .excess water from Oora Cheruvu and rain water

othercatchermetareaflowsintotheBhandhamcheruvulake.

>   The total  extent of the  tck is 50 Acres. As per the  irrigation  department records

actual Ayakattu is 35 Aeres.

>TheLakeisbifurcatedintotwopartsoneforirrigationandanotherisusedassummer

storagetankfordrinkingwater,Heirfomedthattheinlettothelakewasdisturbed
A,.^  -..L±_I_   ___  .
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>   He further informed that the outlet weir was closed during the summer storage tank.

during the inspection, no water was observed in the  irrigation tank. The patta land

existing  at  Sy.No.     300.  belongs  to  Nuima  Ramana  adjacent  to  the  tank.  The

compound wall was constructed around the site.  As per the revenue records, part of it

is falling in Buffer zone of the tank.

>   The MR0 informed  that they  will verify  the  records  and take necessary  action for

issuing notices and removal of encroachments.

>   It was noticed that the natural stream which flows along the road was closed, due to

wlrich the run off rain water is flowing through the drain leading to stagnation and

submergence of agricultural fields.

BeLcjimmendati_Qng

I.   The irrigation departrneut shall  restore the natural stream for  flow of water in raining

season to avoid flooding.

2.Actiontakenshallbetakenagainsttheencroachmentsforrestoringthebuiferzone.

3.   hlet and outlet of the lake sham be restored.

REiiiE
Sri Psudarshan duo
Executive Engineer

Division No. 9, Maripeda,
Mahabubabad, I & CAI)

Department

Eagle_3af3.,_   _   _           ___
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INTHEHIGHCOuRTFORTHESTATEOF+ELANGANAATHyDERAE&`D68]
TUESDAY ,THE THIRD DAY OF SEPTEMBER TWO THOUSAND AND

ll/VENTY FOUR                                       J'-             .
:PRESENT:

THE HONOURABLE SRI JUSTICE l{.LAKSHMAN
WRIT PETITloN NO: 18204 0F 2024

Between:
1.   Nunna venkataramana, S/a. Ramaiah

2.   Nulina Bharatlii, W/o. Venkataramana

/
."petitioners

AND

1.  The   State   of   Telangana,   Rep   by   its   Secretary.,   Irrigation   Department,
Secretariat, Hyderabad.

2.   The     Superintending     Engineer,      Irrigation.     Sub-Division      I.      Dornakal.
Mahabubabad District.

3,   The  Executive  Engineer,  Irrigation  .Sub-Divisio.n  I,  Dornakal,   Mahabubabad
District.                                                                  '

4.   The SHO, PS Domakal Mandal, Ma.habubabad District.

5.   The District Collector, MahabLibabad District.

6.   The Revenue Divisional Officer, Mahabubabad District.
7.   The Tahsildar, Dornakal Mandal, Mahabubabad District.

8.   The Land Acquisition .Office`r,..Mahabu.babad Dis.trict.

...Respondents

Petition  under  Article  226  Of  the  Constitution  Of  India  praying  that  in  the
circumstances stated in the affidavit filed therewith, the High Court may be pleased
to issue appropriate order or dir,ection  particularly writ Of mandamus declan-ng  the
action  of the  respondents  in  dispossessing/interfering  with  the  possession  Of the
petitioners  in  respect  of  land  admea§uring  Ac.  6.02  gis.   in   Sy.No.   300/E  and
300/A/1AsituatedatDomakal,MahabubabadDistrictasillegal,arbitrary,violativeof
natural  justice,  contrary  fo  Article  21  and  300-A  Of  the  Constitution  Of  India,  the
provisions  Of  Land  Revenue  Act  and  consequently  direct  the  respondents  nct  to
interfere/dispossessthepetitionersfromtheaforesaidland;

IA NO: 10F 2024                                                        j r
Petition  under  Section  151  CPC  praying

the affidavit filed  in  support Of the writ  petition,
direct  the  respondents  herein  not  to  interfere
enjoyment  Of the  petitioners  in  respect  Of the
_elJ h'-®nr\,I   __J   ---, _  I .

that
the
with., __,,.  _ -.,,-  pet]Liu[it=]§  in  respect  oT  the  land

Sy.No.300/E  and  30OrA/1A  Situated  at  Domakal,  I
disposalofwp.No.18?har`f®n.ii   --4L_ J= .--. I      --

_         __    _.'-I   i,L|).    ,I,
Mahabubabad  District,  pending

:`:::u:;+ELI&cADof

in the circumstances stated  in
High Court may be pleased to
the  peaceful  possession  and
adm.easuring  Ac.  6.02  gts.  in  \`

A-I,I-I..I__I        ,    __

I rrigation Divfro de.9.
hinJ-Vii5iL-

-   _'.--'`+`+   I,,   -\J|'lahal,
I.salOfWP.No.18204Of2024,onthefileOfthe

'"

D}. E`X.ECUTIY E ENGINEEfl
ti';.Sdi:.-n?j#:.`g:in`^gi;nEa5`i'.

_------------
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The   Petition  coming   on  for  hearing,   upon   perusing  the   Pe.tition   and  the
affidavit filed  in support thereof and  tlie order of the  High Court dated:  11.07.2024,
08.08,2024  &  29.08.2024  made, herein  and  upon  hearing  the  arguments  of  M/s.
KANUMURI KALYANI Advocate for the Petitioners, Assistant GP FOR IRRIGATION
AND COMMAND AREA DEVELOPMENT for the Respondent Nos.1  to 3, Assistant
GP  FOR  HOME  for  the  Respondent  No.4,  Assistant  GP  FOR  REVENUE  for  the
Respondent   Nos.5   to   7   and   Assistant  GP   FOR   LAND   ACQUISITION   for  the
Respondent No`8, the Court made the following.

.,,.,

ORDER:                                                                         '
At  the  request  of  learned  Asst.   Govt.  Pleader  for

instructions, list on 09.09.2024 immediately after fresh matters finally.
Till then, the interim order granted earlier is extended.

IJTRUE COPYll

Revenue  to  get

r`\
SD/- K. AMMAJI

: ASSISTANT REGISTFIAR .

#,
SECTION OFFICER

TO,

1.   One CC to M/s.  KANUMURI RALYANl, Advocate [OPUC].

2.   Two CCs to GP FOR IRRIGATION AND COMMAND AREA DEVELOPMENT,
HighCourtfortheStateOfTelanganaatHyderabad[OUT].

3.  Two  CCs  to  GP  FOR  HOME,  High  Court  for  the  State  Of  Telangana  at
Hyderabad [OUT].

4.  Two CCs to GP  FOR  REVENUE,  High  churt for the State Of Telangana  at
Hyderabad [OUT].

5.   Two  CCs  to  GP  FOR  LAND  ACQUISITION,  High  Court  for  the  State  of
Telangana at Hyderabad [OUT].

6.  One spare copy

tB-
0|.EXECuTIYEENGIWE[R

.['isdir:-n?j#.,g.°in'^3fEE.okii_ ` `---i-I.-
Ei

-ri-twiTELtscaco.'
lrnoation Divan No.9.

MifbE± E=l



HIGH COURT

KLJ

DATED:03/09/2024

LIST ON 09.09.2024

ORDER

WP.No.18204 of 2024

lNTERIM ORDER EXTENDED

pii;.:.#±ryRINIEER`
Iir. Sub-Divn. No.1, Dornakal-:

.hdit.n.No`9.RARIPEDAt.

G',:,5ttQYJt-A
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i..pii.a;:?=`-3#
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